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Background

India’s extensive and varied food landscape, and is home to millions of Food Business Operators (FBOs), 
from small street hawkers to large-scale manufacturers, spanning multiple States and regional diversity. 
Such diversity requires a strong, science-led, and scalable food safety regulatory framework.

Food Safety and Standards Authority of India has made serious efforts at consolidating its enforcement 
infrastructure by virtue of digitization, surveillance, audit and risk-based inspection systems. These aim 
to find a balance between food safety assurance and ease of doing business, efficient utilization of the 
enforcement machinery.

With the establishment of systems such as FoSCoS (Food Safety Compliance System) and FoSCoRIS 
(Food Safety Compliance through Regular Inspection and Sampling), organized inspection systems like 
the Risk-Based Inspection System (RBIS), Indian Food Laboratory Network (INFOLNET), Food Import 
Clearance System (FICS) has been introduced in order to enhance efficiency, transparency and compliance 
in food safety regulation. In addition to the risk based inspections, FSSAI plan underway for sampling on 
priority food commodities, which aid authorities in carrying out evidence based enforcement activities.

Global Regulatory Landscape

Country/ Organization Regulatory Framework
World Health 
Organization (WHO)

•	 A practical guidance for helping National Authorities design, put into 
practice and communicate a risk-based food inspection system has been 
developed by WHO. This guideline offers step-by-step procedures, tools, 
and examples of case studies for classifying risks related to foods and 
establishments, and on the basis of these identifying the frequency of 
inspections.

•	 From the inspector’s point of view, it also details inspection 
components, asks for risk-based testing and considerations for adoption, 
communication, and periodic examination to reassure food safety and 
public health defense.

 



Country/ Organization Regulatory Framework
European Union •	 The harmonized food safety policy is ensured through interoperable 

digital systems such as the Rapid Alert System for Food and Feed 
(RASFF), allowing for prompt cross-country communication and 
combined enforcement measures.

•	 This system emphasizes data integration and transparency to support 
real-time risk assessment, thus maintaining a coordinated approach to 
food safety management.

Australia & 
New Zealand

•	 Food Standards Australia New Zealand (FSANZ) regulates a bi-national 
food safety regime based on risk analysis and augmented by robust 
internet-enabled digital solutions. These systems facilitate smooth data 
integration across several jurisdictions and facilitate efficient compliance 
reporting via portals and APIs.

•	 New Zealand’s Ministry for Primary Industries (MPI) supplements 
this with mobile and web-enabled platforms that support real-time 
monitoring and audit-ready record keeping.

Canada •	 Canadian Food Inspection Agency (CFIA) employs the Establishment-
based Risk Assessment (ERA) model, augmented by real-time data-
sharing networks, to evaluate and rank risks in food establishments.

United Kingdom •	 Food Standards Agency (FSA) has combined geospatial complaint heat-
maps and government APIs to enable targeted, risk-based regulatory 
action. Regular updates of these heat-maps help reflect new risks and 
inspection findings.

United States •	 United States Food and Drug Administration (USFDA) employs 
an advanced risk intelligence framework that integrates laboratory, 
inspection, and compliance data to enable targeted, risk-based food 
safety oversight. This system facilitates efficient allocation of resources 
through automated analytics and supports the dynamic scheduling of 
third-party audits.

India’s Approach

FSSAI’s Digital Inspection Framework and Risk-Based Inspection System

The Food Safety Compliance System (FoSCoS), launched in 2020, is a digital centralised platform for 
managing the entire compliance record of more than 6.5 million food businesses across India. It consolidates 
data from inspections carried out using the FoSCoRIS mobile app, third-party audits, sample analysis, and 
annual returns to help FSSAI follow a risk-based inspection model with a focus on high-risk areas.

Since its origin, FoSCoRIS enables real-time recording of inspection by field officials, recording 
observations, on-ground photographs, and tailored checklists particular to the type of food business. RBIS, 
launched in 2022, gave priority to inspection of high-risk foods, achieving more than 400,000 inspections 
in FY 2024-25, backed by a database of 1.3 million records.

Third-Party Audits (TPAs) conducted by accredited agencies are required for high-risk businesses, whose 
audit reports are directly uploaded on FoSCoS to improve regulatory openness. The system complements 
efforts such as the National Annual Surveillance Plan (NASP), which strategically plans sampling according 
to seasonality and risk, and FoRTrace (Fortified Rice Traceability System), which provides batch-wise 
traceability of fortified rice. The Indian Food Laboratory Network (InFoLNet) adds to evidence-based 
decision-making further by providing real-time tracking of samples and data exchange between labs.



Scope

1.	 Improve prioritization accuracy and targeting precision in food safety inspection using cutting-edge 
data science and AI-driven analytics.

2.	 Leverage global best-practice compliance proven approaches and utilize existing compliance data to 
reduce inspection burden.

3.	 Create a roadmap to enhance risk management and anticipate imminent future regulatory risks.

4.	 Encourage Food Business Operators (FBOs), including E-Commerce FBOs, to use AI tools and digital 
technologies to improve compliance with food safety laws.

Expected Outcomes

1.	 Advancing Risk-Based Regulatory Models: Investigating the data-driven models that stratify FBOs 
on the basis of dynamic risk scores, allowing for targeted inspections of high-risk FBOs.

2.	 Capitalizing on Predictive Analytics for Food Safety: Emphasizing the ways in which AI/ML tools 
are being employed across the world to identify early indicators of non-compliance and emerging 
threats, providing models that India and other countries can replicate or upgrade.

3.	 Institutionalizing Evidence-Based Decision-Making: Building on the importance of integrated 
compliance data systems in facilitating transparent, real-time, and science-based regulatory 
interventions.

4.	 Strengthening Surveillance and Rapid Response Mechanisms: Exchange of innovations in lab 
integration and planning for surveillance allowing swift detection and response to food safety risks.

5.	 Institutional Capacity and Technical Preparedness: Exchange of plans for upskilling regulators, 
harmonizing inspection protocols, and integrating digital technology to create robust and future-
proofed food safety institutions.

6.	 Global Collaboration and Replicability: The session will provide a platform for exchanging 
models, like FoSCoS, that offer scalable, interoperable, and modular solutions for countries seeking to 
modernize food regulatory systems.


